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C. A. T. Bench, JAIPUR

Date of Order

~

Orders MP No., 666 /93

3.12,93

Mr.Mahendra_Shah - coumsel for petitioner

The learned counsel for the petitioner prays
that he m@y be allowed to withdraw the M,P. with
the liberty to file a fresh M.P, Phe prayer is
@llowed. The M,P, is %% dismissed as withdrawn
with the liberty to file a fresh M.P,

(0.P.Sh fﬁETJ' (D.L.Mehta) 457

Member (A) Vice Chairman.
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